
IIIGII ( OIJifl' OF JAMM U AND KASHMIR 
AT.JAMM U 

11 hrough VIdeo wnlrren~e) 

l Sr No 2 ) 

I~MG-Bai l App. No 512020 

Rm1 \tuned .. Applicam(s)!Petitioner(s) 

vis 

J'hrough :- Mr. M K.Ahard\\aj. Sr. Advocate\\ ith 
Mr. Gagan Krlhli, Advocate. 

l lnion Territory of J&K 
and another ... Non-appl icanr( s )!Respondcn t( s) 

TI1rough :-

Coram: HON'BLE MR. JUSTICE PUNJ>:ET GUPTA, JUDGE 

next date. 

Jammu 
23.04.2020 
Pav...n ('ho.prn 

ORDER 

Issue notice to the respondents for filing objections by the 

List on 29.04.2020. 

(PUN'EET GUPTA) 
JUDGE 


